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SARDAR SWARAN SINGH:
Madam, efforts to arrest all those who
have not so far been arrested con-
tinue. About the figure, the hon.
Member has asked what is the basis
for this figure. This is based on
reports; as a matter of fact, I am
quite frank in saying that one can-
not really say with any great mea-
sure of confidence that this is the
exact figure; may be less, may be
more. About the Burmese nationals
and Pakistani nationals we have to
remember that there are tribals in
the adjoining areas, both in Burma
as well a8 in Pakistan, and it appears
that . . .

L

SHRI SUNDAR SINGH BHAN-
DARI: Are they also Nagas?

SARDAR SWARAN SINGH:
May be tribal people. So now,
what steps do we take? We obvious-
ly stop all illegal entry, but still, if
the hon. Member has visited that
area he should know that it is a
very difficult terrain and some peo-
ple can trickle.

SHRI B. K. P. SINHA: Madam,

~after the reported statement of Gene-

ral Lin Piao, the second in command
after Mr. Mao, reported in news-
papers, that they want to improve
their relations with India and they

-have made some concrete proposals,

has there been any change in the
attitude of the Chinese in the matter
of training and giving succour and
ard to the Naga and Mizo rebels?
And have the Government of India
impressed upon them that, if they
want to improve our mutual rela-
tionship on the lines indicated by
General Lin, then they should cease
giving aid and succour to the Nagas

‘and other Indian rebels?

SARDAR SWARAN SINGH:
This matter of the Chinese authori-
ties giving arms and training to the
Naga hostiles was taken up with the
Chinese Government, and the Exter-
nal Affairs Ministry did lodge pro-
tests with the Chinese authorities.
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About the political aspects of Gene-
ral Lin’s statement I would request
the hon. Member to wait for a more
opportune time and address it to the
External Affairs Minister.

SHRI KRISHAN KANT: Now
that the moderate group among the
Nagas are helping the Government
in arresting the hostile Chinese irain-
ed Nagas and they have clearly stated
that they want to have a settlement
within the framework of the Indian
Constitution they forming part of the
Union of India, may I know, Madam,
whether the Government is prepared
to start talks with the revolutionary
group of Nagas, the hostile Nagas led
by Mr. Sukhai and others, for a final
political settlement with the Nagas?

SARDAR SWARAN SINGH:
This matter has come up before this
august House before also, and a view
was cxpressed that a great deal in
this respect will depend on the atti-
tude of the Government of Nagaland.
QOur effort is to carry the Govern-
ment of Nagaland with us, and it is
only after consultations with the
Government of Nagaland that we can
take a final view.

THE DEPUTY CHAIRMAN:
Next question.

*200. [Transferred to the 16th
May, 1969.]
INcLINATION OF COUNTRIES TO

ACCOMMODATE INDIANS THROWN
oUT OF AFRICA

*210. SHRI JAGAT NARAIN:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that >ome
of the nations of the world have indi-
cated their inclination to accommo-
date Indians who are likely to be
thrown out of the African countries;

(b) if so, the names of the coun-
tries and nature of their proposal;
and
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(c) whether the Government of
India have entered into negotiations
with these countries on the subject
and if so, the number of Indians
that are likely to be settled in the
different countries?

THE DEPUTY MINISTER IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI SURENDRA PAL
SINGH): (a) No, Madam.

(b) and (c) Do not arise.
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The DEPUTY CHAIRMAN:
He is asking you if your question is
about Tanzania.

m%@mﬁmiﬁmm

[RAJYA SABHA]

to Questions 1568

fay ag Tomd FT THy § AR T
ST ARA A1 T awy g

DR. B. N. ANTANI: May I
know, if the Government has any
specific plan to see that those people
who are repatriated or who come out
of these places are rehabilitated or
to give them any concessions by way
of help in starting some trade or
commerce here?

SHRI SURINDRA PAL SINGH:
Madam, all these people of Indian
origin who ultimately come to India
are given certain . . .

DR. B. N. ANTANI: Please speak
a bit loudly. I am an old man; I
can't hear you.

SHRI SURENDRA PAL SINGH:

. Concessions, customs conces-

sions, concessions with regard to stock-
in-trade, etc.
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THE DEPUTY CHAIRMAN:
Next question.

DR. B. N. ANTANI: There is
no use getting excited about it. Is
there any information from the High
Commission

THE DEPUTY CHAIRMAN: 1
have called the next question please.

DR. B. N. ANTANI:
Madam.

All tight,

[8 MAY 1969] ' to Questions 1570
TGANGA WATERS
*43. SHRI N. SRI RAMA
REDDY: t

SHRI A. D. MANI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Pakistan has raised
the question of sharing Ganga Warers
between India and Pakistan at any
of the Scuretary-level or Ministerial-
level Conferences; and

(b) if so, what are the points which
were raised?

THE MINISTER OF EXTER-
NAL AFFAIRS (SHRI DINESH
SINGH): (a) and (b) No ministerial
meetings have so far taken place.
However, in the technical meetings
at the level of Secretaries, Pakistan
has raised the question of sharing of
the waters.

It was pointed out by us that such
an issue was outside the scope of
the technical meetings, which are
concerned with the exchange of data.

SHRI N. SRI RAMA REDDY:
Madam, I would like to know what
were the other points raised in the
Secretary-level conference between
Pakistan and India apart from the
sharing of Ganga waters and at what
stagc exactly are we now? In view
of the fact that the Government has
changed in Pakistan has any change
in its attitude come about?

SHRI DINESH SINGH: At the
last meeting data had been exchang-
ed and it was agreed that there would
be another meeting in July which
would be able to consider all these
data that had come in just before
the meeting that was held. All the
matters that were discussed were
incorporated in the communique that
was 1ssued and that is available in
the Library.

1 The Question was actually asked on the floor
of the House by Shri N. Sri Rama Reddy.

+ Transfexred from the 29th April, 1969.
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